90 (GS : Declaration of Assets and Liabilities
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ﬂﬁs ,.ﬂ@zf/..vﬂéf.gdq@?ﬁ W/daughter ite o .. HLARE LAL. CHOWHARY

aged.. .. \"‘?‘ S Years, belongin g to 8:{ HﬂA ZWE ﬁfﬁlﬂf/{:fﬂ V£ ; /d SSM Bl 3

service and presently working as SECUﬂﬂﬁc’)Uﬂﬁnr‘D
give herein below the details of the assets (Immovable, maovable, bank balance, ete.) of
myself, my spouse and depéndanta*;

Details of ma able assat

(Assets (n jaint name Indicating the extent of joint ownership will also haye to be
givean) '

Deposits fn _
Banks, Finangtal
Institutions Ang
Nan-~ Banking
Financial

Companles

Bonis,
Ugbe‘:-rtture__s-and
Shares in ‘
Companies -

Other financial
Institutions,
NS3, Postal
Savings, LG .
Follcies, efe

Motor Vehicles-
{details of
make, eto,)

Jefveﬂery (give
detalls of
welght and

valug)

Other assets,
such ag valugs -
of claims 2

int

CoOmpanies should be given, g :
* Dependant here means a person substantially dependent on the income of the

employes, -- SMM@A‘? Mﬂ%




B. etaj j ‘ ats.
[Note: Properties in Jolnt ownership indicating the extent of foint ownership will

alsa havg to ba Indicated]
Deseriptfon . Spouse. Dependan Dependan Dependant-
Name(gy =1 -2 3
Name Narmg Ete. Narigé
Agdricultural Lang

| Locmfon{s} Mm

* Survey number(g)
- Extent {Total
measurement)
~Current market value
Non-Agricultural Land -
* Location(s)

= -Strvey. number(s)

- Extanit (Tota)"
measuremerjt)
-Current market valus
Buildings ( Commereia)
and regidgntial)
Location{s)

- Survey Jdoor
Rumber{s)

~ Extent {Total
m::asu:eme'nt)

- Cutrent market
valua

' Houses 7 Apartments,
ete,
. Locat!en(s}
' * Survay Pdoor
, number(sy
v ~ Extent {Total
2 Wedsurement) .
! = Cugrent markay
N valug

Ither's (such as
nierest in propert

€2 1 give Retsif beloyw the details of my If-a‘b.i’fltijéa' 7 ovat dues to PUblic finarctal
0 - Institutions ang government dugs;-
R e [Note : Plaage give separate detsils for each jtem)

‘ -.._H_ﬁ Description
2T (1} Loans #om Banks %

{) Loans from fiy aticlal [
Insflitutions !

(1) Governmani Dues:
{a) dues to departments
degling with government
accomimadation

Namg 2 address ofBank /
nefal instriy tiny s(s) s
epariment (s :

(b) dues to departrents
deanng with supply of
water

(¢} dues to departments
deallng with supply of
eiactflclty :




deéuﬁg._ With government
trairsport (Including
dlrer

Irersft and helleopters)

(I} Income Tax Including
surcharge {Also Indicate
the"a'ss'e'ssme_nt Year upto
which Income Tax Reéturn
filed. Giye also Permanegnt.
-Account Number-(PANY] -~
() Wealth Tax [Alsa)
indicate th e-assessment
Y&ar upto which Wealth
Tay return filed, ™
{ll) Sales Tax-{Gnly in
case of Proprietary

business .
i P;oert T:x.

e, Persomai Detaly

| "-GPFJCPF/PRA\N/M - ||00€¢64- 5)515—.
Gender o @ ) ' |
Dateotunmn | Enﬂ..ﬂﬂ (0o/hmyvrey)

. Classtoroup > [E (A/B/¢)

—
| (Rl Namaag, s

-Bitiar ﬁdﬁi?riiét’rﬁtfv& Servize,

B.8.8.- Bihai Secretarjat Service efc.) |

g .| hereby degiare that the above detarje are true 1o the hesy of my
Mg knowledge and heifef. e~
Stgnature V‘Q’k% ':3 2‘%%(0

& Name ufErppon_ee: SIJ’HNHTHCHOU:) Hﬂ ch i
p;aceppTNH Besignatiun:‘.,S[:’:‘C,U.R.-IIH....(.{! UHR:D ;
gatet’j,lOQ,lﬂoQ 5' Department; BJ\HHRVJ:DHHSHBHH Pﬂ TNH I
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